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01 08 2017- C.P.No.148/2015 — Tara Jain Vs. The Jain China Clay Mines Pvt.
Ltd. & Ors.

ORDER

Ld. Lawyer on behalf of the petitioner as well as respondent(s) are

present.

Order has been reserved in C.P.No0.136/2016 which is also having the
same nature as in the instant case. Hence awaiting the order of
C.P.No0.136/20186.

Fixed on 12.09.2017.
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MANORAMA KUMARI
MEMBER(J)



